
GOVERNMENT OF INDIA
MINISTRY OF CONSUMERAFFAIRS, FOOD & PUBLIC DISTRIBUTION

DEPARTMENT OF FOOD AND PUBLIC DISTRIBUTION

^rro^ffid,itr',KNo.r3soTo BE ANSWERED oN 3ou JuLy, 2o2t

ILI,EGAL IMPORT OF PALM AIYD SOYABEAII OIL

I35O SHRI SANJAY RAUT:

will the Minister of coNSUMER AFFAIRS, FooD AND puBLIC DISTRIBUTION
Sctrtrar rrrn, Erry 3ilT rdmqo. futru1 zia 6" oleased to state :

(a) whether edible oil industry has alleged that illegal import ofpalm and soyabean oil from
Nepal into India has threatened the survival of domestic industry *i fu.,n..r;

(b) if so, details thereof and Govemment's reaction thereto;

(c) whether Government's attention has been drawn towards the claim that palm and
soyabean oil from other origins is being routed into India though Nepal/Banglaa"sn to tut"
advantage of zero duty imports/to avoid tax exemption by importers; and

(d) ifso, details thereof and steps taken or proposed to be taken by Govemment to avoid
such unlawful nexus of import? -

A NSWER
MINISTER OF STATE FOR MINISTRY OF RURAL DEVELOPMENT AND CONSUMER

AFFAIRS, FOOD & PUBLIC DISTRIBUTION
(SADHU I{IRANJAN JYOTI)

(a): Yes, Sir.

(b): Representations have been received from The soyabean processors Association of
India (SPAI), Indian vegetable oil producers' AssoCiation (IVpA) and rhe Solvent
Extractors' Association oflndia (sEAI) highlighting the concems over alleged violation or
misuse of Free Trade Agreement (FTA) provisions in import of palm/So/abean oil from
Nepal. The allegations made by associations have been analysed by clntral Board of
Indirect Taxes & customs (GBIC) and necessary instructions hive been issued to the field
formations to exercise due diligence rvhile assessing clearance of the said goods imported
from the neighbouring countries.
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(c):.. The re-routing of third country originating product through Nepal/Bangladesh to
ava.il r1!ue advantage of FTA benefrt 

"orrd 
not I" u.certained. itre prouisioli 

"""1"tr.under FTAs allow use of imported raw material and export the final'produc, unliruru.
addition.

(d): 
. . 

A 
.request has already been made by GBIC to the Department of commerce to

consider in3luling vegetable o s and other such sersitive items in the negative tist, *rr".einraw.material is not grown in FTA parher countries and value addiiion can be easity
manipulated through components like profit and overhead costs.
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